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computers is a major ingredient o f this 
policy. A t present small and small-to- 
m edium  cpm puteri, T D O 3 12 and T D C -  
3 16 , are being m an^actured on a regular 
basis by the public sector company. M/s. 
Electronics Corporation o f India Ltd. 
T h e  mini-computer industry is also pro
posed to be launched in the very near 
future. In addition, pr iposals for manu
facture o f medium and medium-to~large 
co.upaters by M/s. International Com 
puters Indian M anufacture, are under 
the consideration o f Government j this 
w ill be implemented by a Company 
in which I C L  (U K ) proposed to nave 
40%  foreign equity, and replace the 
current company indicated under II 
above. Imports o f compaters are con
sidered on a case-by-case basis and are 
pjrm itted only for applications where 
such imports are considered inescapable.
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Posting to C.I.S.F.

„  5991. SH R I SU B H A SH  C H A N D R A  
• ^ ‘1* the Minister of

H O M E  A F F A IR S  be plesed t:i state :

V n®c number o f Police Officers of
i . r .b .  o f the rank o f Superintendent o f

Police posted to Central Industrial 
Security Force since its inception in 1970J 
and

(b) what is the criteria of selection of 
such officers for appointment in the Ce n- 
tral Industrial Security Foyce ?

T H E  M IN IS T E R  O F , . H O M E  
A F F A IR S  (SH R I C H A R A N ^ m C H )  :

(b) Selertion is madey>n the basis of 
suitability, from amongst ofticers on offer 
for deputation froifftne States. ‘

Officers of Public Undertakings

5992. SH R I T U tlsT D A S  ' d AS-  
A P P A  : W ill the Minister o f D E F E N C E  
be pleased to state : 1

(a) whether the Officers o f the Central - 
Government UndertaKIfegs such as 
Hindustan Aeronautics L td ., Bharat 
Electronics, Bharat Earth Movers 
L td ., etc. are covered within the scope of 
Article 12 o f the Constitution of India 
and are entitled for relief imder Writ 
Jurisdiction o f the courts; and

(b) if  not, reasons theref ir ?

T H E  M IN IS T E R  O F  D E F E N C E  
(S H R IJA G JIV A N  R A M ) ; (a) N o, Sir.

(b) Public Sector Undertaking regiis- 
tered under the Companies Act, 1956 
are not authorties within the meaning of 
Article 12 or 226 of the Constitution.

Employees in North Eastern Council 
Office.

5993- S H R I H O P IN G S T O N E  L Y N - 
G D O H  : W ill the M inister o f H O M E 
A F F A IR S  be pleased to state;

(a) the total number o f employees work
ing in North Eastern Council office in 
Shillong;

(b) the to 1 number o f Scheduled 
Castes anJ Scheduled Tribes Em
ployees separately; and

(c) the percentage reserved for the 
Scheduled Castes and the Scheduled 
Tribes for such appointment

T H E  M IN IS T E R  O F  H O M E  
A F F A IR S  (SH R I C H A R A N  SIN G H ):
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(a) Group-wise number o f employees 
worldng in North Eastern Council Secre
tariat is as follows:—

Noa<4 >bMrvance o f Holiday 
Polllfic Day.

oa m

Group ‘A ’ .

Group ‘B’ .

G roup‘C  . 

G roup‘D ’ .

T o t a l

13

5

41

24

83

(b) Scheduled Castes . . 4

S ch rtu led  T ribes . . 17

( N o t e  : T hese figures relate to 
Groups ‘ B’ ‘C* and ‘ D ’  as G roup ‘A ’ 
posts are filled up by taking officers o f 
A ll India Services and other technical 
experts on deputation. T h e question of 
reservation in G roup ‘A ’ posts does not 
arise).

(c) Percentage reserved for Scheduled 
Castes and Scheduled T ribes on the 
basis o f percentage r f  their population in 
the region as a whole is as under:—

Scheduled Castes 
Scheduled Tribes

6%
2 2 %

Decentralisation of Powers.

5994. S H R I N IH A R L A S K A R  : 
S H R I K . T . K O S A L A R A M  :

W ill the M inister o f H O M E  
A IR S  be pleased to state:

A F F -

(a) whether the call ofShri Jayaprakash 
Narayan for decentralisation o f powers as 
suggested that the Centre should look 
after important fields like foreign rela
tions and Defence and leave as much of 
the rest as possible to even the remotest 
villages and towns, is receiving Govern
ment’s attenti'in as appeared in Tim es o f 
India on i 7-7- i 977J and

(b) i f  so, what is the Governm ent’s 
reaction to this suggestion ?

T H E  M IN IS T E R  O F  H O M E  
A F F A IR S  (SH R I C H A R A N S IN G H );
(a) and (b). Government have seen 
the press reports in this behalf. It is 
reco ^ ised  that a high degree of centralisa
tion is not desirable as it is inconsistent 
with democracy and can lead to authori
tarianism. Government is o f the view 
that decentralisation and widest popular 
oarticipation should be encouraged at all 
k v d « .

5995. SH RI A N A N T  D A V E  : WiU 
the Minister of SH IPPIN G  A N D  
T R A N SP O R T be pleased to state:

(a) whether a circular was issued by the 
Chairman Mr. Bapat of Kandla Port 
Trust for non-observanance of a holiday 
on a day o f pollii^ in Port Trust Office 
as well as D> ck ^^rker for bye-election 
of Anjor Constituency of Gujarat State; 
and

(b) i f  s" w hat acti<->n Government pro
pose to take ?

T H E  P R IM E  M IN IS T E R  (SH R I 
M O R A R JI D E S A I) : (a) A  circu
lar was issued by Kandla 
Port Trust on 8th June but was later 
cancelled.

(b) Does not arise.
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